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PCB Id: 32051
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)
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PLOT NO:-,
-, -,
SANDHPORE PARDI - 396001
DIST : Valsad,  TAL : Valsad              ,  SIDC : Not In Gidc

Industry Details

Email :

Telephone :

np_valsad@yahoo.co.in

7600025299

Type / Scale / Sector / Status : RED / MEDIUM / Sewage Treatment Plant (STP) / In Operation
 Inspection Dt & Time : 21/02/2025 16:00 /  Water , Hazd

Water Consumption in Kilo Lts Per Day 0.000

Consumer No.(Electric Meter):
 Disposal Mode of Industrial / Domestic :

 Status of water consent Under the Water Act,1974:

Effluent Treatement plant (ETP) : Units, if provided and status :

838875 ( Others/Higher Authority )Inspection Id :

12 Whether Industry is a member of CETP ?
13

 Discharge Pt / Final  Receiving Body (Ultimate):9
Zero Discharge / Not Specified
No generation of industrial waste water. / No generation of 
industrial waste water.

Ind : Dom : 28500.000
0.000Ind : Dom : 20200.000 Waste Water generation / Discharge (klpd) :

WH-129901-31/03/2028  Last Inward:280998-03/07/2023[GRT]

No

 TSDF Name : Not Regd with any TSDF

 Person Contacted : Mr. Krunal Patel (City Manager)

4

17

Valsad Nagarpalika - Stp Sandhpore

Ro Name : Vapi 

Last 3 Legal Action :

Source of Water Supply: River Auranga

 Commissioned Dt :  
   

 Production Start Dt : 
    

01/01/1998 01/01/1998

Borewells: 0
Tubewells: 0

Boilers=0 , DG Sets=1 , Flue Gas =1, Process =0 , ETP Cap = 0 , Capacity of All = ------------

 Env Audit Detail : Sch : N.A ,  , Year :  , On Dt : 

Applicability of CRZ Rules : No

Outward No: 53739-28/02/2025

14

15
16

Insp Dt Act Leg Dt For Insp ID IR-Leg Type Out No
15/10/2024 SCN 18/11/2024 , 823356 SCN SCN 827057
06/07/2024 SCN 16/08/2024 --- 810622 SCN ROU 819412
30/11/2023 NOT 18/01/2024 33A,, 761540 NOT ROU 781482

Lab Charges Pending :  Rs. 25000.00 Water Cess Charges Pending :  Rs. 625590.00

Last Env. Form V : --- Water Cess Return : 2017-2018 HW Monthly Return : 2023-05

Electricity Units Consumed in month Water Consumed in month Effluent Discharged in month 
Production - 1, ETP - 0, APCM - 0 Meter Reading  - 0, Kilo Litre  - 1 Meter Reading  - 0, Kilo Litre  - 0

Monthly Patrak Data : Last Return : 202305 HAZD Waste Disposal : 0.000 (0 Trucks)

ETP Details : P-Chemical Dousing Tank,P-Clarifier,P-Collection Cum Equalization,P-Collection Tank,P-Equalization 
Tank,P-Filter Press,P-Holding Tank,P-Nuetralization,Primary,S-Aeration Tank,S-Sec Clarifier,S-Settling Tank,S-Sludge 
Dry Beds,S-Sludge Holding Tank,Secondary

No Data

Fuel Used : H.S.D

Stack Attached to : D.G. Sets
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PCB Id: 32051
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

Remarks :

General Observation
a  - Is the Industry in Operation ?? Yes Nagarpalika MSW Site

a  - R.O File No 32051

b  - Industry Operating without CCA N.A

c  - Has Production exceeded (last 3 MTHs) than CCA-Qty No.

d  - Any products-NOT in CCA, manufactured-Last 3 
MTHs No.

e  - Foul Odour/Fugitive Emission/Bye Pass  in Premises ?? No.

f  - Industry Name CHANGED in recent times ?? No.

g  - Has Regn with CETP or TSDF expired ?? N.A

h  - Seperate Energy Meter for  A.P.C.M ? N.A

h  - Provision of any STAND-BY Pump ?? N.A

GEM

18 - Where Authorization Under BMW Rules 2016 obtained ? 
Provide Authorization No. / Date No.

Haz Waste Related

a  - Haz waste Catg confirmitive with CCA Yes Nagarpalika MSW Site hence hazardous waste is 
not applicable

b  - H.W generation exceeding CCA limits No.

c  - Collection, Storage, Treatmnt, Disposal Facility 
Adequate ?? Yes

d  - Reusing or Recycling of Haz Waste by Industry ? No

e  - LogBook / XGN Manifests / Disposal Records TALLYING 
?? Fully

f  - Stock of Haz-Waste @ premises/Whether EXCESS ? ----

g  - Recycler/ Actual user  has valid Authorization under 
rules 6 or 9 of HOWR-2016? No.

h  -
Installed capacity of the plane based on machinery 
installed (Capacity of Machine,No. of Batch/Day,Annual 
Capacity)

----

i  - Technical capability and equipment complying with the 
SOP/Guideline? No.

j  - Is unit complying the conditions gives in 
SOP/Guidelines? No.

k  - Facility is adequate for the applied process No.

l  - Passbook is maintained? No.

m  - Details of PLI, if applicable ----

n  - Details of safety spects provieded by the facility ----

o  - Seprate storage area for Haz. Waste for the utilization 
or generation from the process is provided? Yes

p  - Quantity of Hazardous waste procured as per CCA? Yes

Water Parameter
b  - Source of Water Supply River Auranga

c  - W.W.G is EXCEEDING the CCA Limits No.

d  - W.W Disposal as per the Consent Conditions ? Yes

e  - Was the ETP in operation ? Not Applicable

f  - Treatment System ADEQUATE to handle existing effluent Not Required

g  - Did u observe ANY ILLEGAL Discharge ?? No.

h  - Nos of Samples collected 0
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PCB Id: 32051
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

1. Nagarpalika shall submit details regarding fresh waste stored & their processing and details of concern 
agency.
2. Nagarpalika shall submit progress report of Action plan submitted by on dated 24.01.2024.

Inspection Crux:

Water Observation:

Air Observation:

Hazard Observation:

General Observation:
Inspection of MSW dumping site of Nagarpalika- Valsad at Survey no. 152, near Railway Bridge at Auranga 
River is carried out on 21/02/2025 with reference to O.A. No. 57/2023 (Old O.A. No. 540/2022) (Prakashbhai 
Premabhai Patel & Ors. Versus State of Gujarat). Detail inspection report is attached h/w. [700]-27/02/2025
~ RO Comments/Reply :Inspection is carried out with reference to Hon’ble NGT (WZ) Order dated 25/11/2024 
in the matter of Prakashbhai Premabhai Patel & Ors. Vs. State of Gujarat & Ors., O.A. No. 57/2023 (Old O.A. 
No. 540/2022). Action Plan of Nagarpalika-Valsad is attached herewith for further necessary action.-28/02/2025

PCB-ID: ( 32051 )

Specific Instructions given to Industry at the time of visit , for Pt to Pt Compliance

Site  Observations  during  Inspection ,

Compliance Observed in this Inspections.
Instructions in Previous Visits and Reply Insp Det Instruction Status

1.Nagarpalika shall submit detail regarding fresh new waste stored & their 
processing.

832695(03/01/25) Still Pending

2. Nagarpalika shall submit progress report of Action Plan submitted  by you 
on 24/01/2024.

826442(14/11/24) Still Pending

1. Nagarpalika shall submit detail regarding fresh new waste stored & their 
processing.

826442(14/11/24) Still Pending

Note: EIA 2006 / SEIAA / E.C / MOEF Applicable : Yes

W.C Notings: ----------------[700-NRO]~

I recommend : k. Letter for Corrective Measures
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PCB Id: 32051
( Inspection Report ) - Air,Water,Hazardous

Gujarat Pollution Control Board

 (Under Section 23 of The Water Act 1974, Under Section 24 of The Air Act 1981 and Under Section 10 of EP Act 1986)

 Inspection Team :

B  Process Stacks

C Flue gases Stacks
Sr Stack attached to Mts Remark SMF  APCM Fuel  Consp-Unit Insp Remk
1 D.G. Sets 11 500 N.A N.A H.S.D 100 Lit/Hr.
2 Fugitive Emission 0 - N.A N.A -

Details about Hazardous Waste Management :

Sample Details

D

A

Indravadan S Patel, DEE - MR. KEVALKUMAR RAJESHBHAI MEHTA - MR. 
VIRALKUMAR BHAVSINGBHAI CHAUDHARI

Annexure Details - Air,Stack,Hazardous Waste & Samples PCB-ID: (32051)

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 Used or Spent Oil I  -5.1 0.200-M.T COL,DEC,CYC,REU,STO,TRA
2 Not Applicable. I  -N.A 0.000-M.T COL,REC,STO,TRA,DST

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 Sewage Treatment Plant (STP) 2020.000 2020.000 - KLT 2020.000
2 STP 0.000 0.000 - KLT 0.000 20200 KLD. Appied for CTE 

fresh

Products :E

Raw material :F

Sr   Water Code (Qty in klpd - Kilo Ltr per Day) WC : 28500.000 WWG : 
20200.000

Water Source     Remark

1 Domestic Purpose 28500.000 20200.000 Local Body

Water Consumption & Generation Break upG

Signature By(Indravadan S Patel, DEE )

Solid WasteH

I hereby affirm, that all the PDF, Data mentioned above, fees paid has been checked & certified.
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